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MINISTRY OF RAILWAYS
[North Central Railway (Engineering Department)]
NOTIFICATION
Prayagraj, the 27th March 2026.

S.0. 1678(E).—In exercise of the powers conferred by clause (37A) of Section 2 of the Railways Act, 1989, the

Central Government hereby notifies the following projects as “Special Railway Project”, as mentioned in column (2) of
the table, with effect from the date of publication of the notification in the Official Gazette.
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TABLE

Special Railway Projects

S. No. Name of Project District State
1 2 3 4
1 Jhansi division: Construction of Road Over Bridge (ROB) in lieu of Level | Sagar Madhya
Crossing No. 315 at km 993/30-32 near Karonda station in BINA-JHS Pradesh
section.
2 Jhansi division: Construction of ROB in lieu of Level Crossing No. 328 at | Lalitpur Uttar Pradesh

km 1031/3-5 in BINA-VGLJ section.

3 Jhansi division: Construction of Road Over Bridge (ROB) in lieu of Level | Lalitpur Uttar Pradesh
Crossing No. 335 at km 1058/30-32 near Jakhaura station in BINA - VGLJ

section.

4 Jhansi division: Construction of ROB in lieu of Level Crossing No. 349 at | Datiya Madhya

km 1087/8-9 in BINA-VGLJ section. Pradesh
5 Jhansi division: Construction of ROB in lieu of Level Crossing No. 394 at | Gwalior Madhya
km 1182/1-3 in between KTRA-DBA station in VGLJ-GWL section. Pradesh
6 Jhansi-Gwalior section- Construction of ROB in lieu of Level crossing No. | Gwalior Madhya
398 at Km 1188/12-14 situated on GQ route. Pradesh
7 Jhansi division: Construction of Road Over Bridge (ROB) in lieu of Level | Gwalior Madhya
Crossing No. 434 at km 1238/216.70 near Rayaru station in GWL - DHO Pradesh
section.

8 Jhansi division: Construction of ROB in lieu of Level Crossing No. 437 at | Morena Madhya
km 1243/7-9 in between RRU-BAO station in GWL-DHO section. Pradesh

9 Jhansi division: Construction of Road Over Bridge (ROB) in lieu of Level | Morena Madhya

Crossing No. 438 at km 1244/503.70 near Banmor station in GWL - DHO Pradesh
section.
10 Proposed construction of ROB in lieu of Level crossing No. 351 at Km Datiya Madhya
1090/20-22 on Bina- Jhansi section. Pradesh
11 Proposed construction of ROB in lieu of Level crossing No. 449 at Km Morena Madhya
1262/2-4 on Gwalior- Dholpur section. Pradesh

12 Jhansi division: Construction of ROB in lieu of Level Crossing No. 229 at | Kanpur Uttar Pradesh
km 1324/16-18 in between Rasulpur Gogumau-Binaur stations in VGLIJ- Dehat
CNB Section.

[E-file. No. NCR F. No. NCR -NCR/GSU/16/2026-O/o DY.CE/RSW/GWL/ HQ/NCR (Computer No.
167462) Date: 18/02/2026]

ANAMUL HAQUE, Chief Administrative Officer/ C/RSP
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